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The Registrar,

The National Green Tribunal,
Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in

Sub: Report of The Joint Committee in compliance of the order dated 23-04-2024
passed by Hon’ble National Green Tribunal, New Delhi in Original
Application No. 94 of 2024 Jagat Singh Vs State of Uttar Pradesh & Ors..

Sir,

That in compliance of the order dated 23-04-2024 passed by the Hon’ble National

Green Tribunal, New Delhi in Original Application No. 94 of 2024 Jagat Singh Vs State

of Uttar Pradesh & Ors, report of the Joint Committee is being annexed herewith for kind

perusal and with the request that the same may be placed before the Hon’ble Tribunal for

consideration and necessary directions.

Yours Sincerely
B
(Utsav Sharma)

Regional Officer

Copy to:
1. District Magistrate, Gautam Buddha Nagar.
2. Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/ NGT, New Delhi for perusal
and necessary action please.
3. Chief Environmental Officer, C-1 , U.P. Pollution Control Board, Lucknow for
information.
4, Law Officer-I, U.P. Pollution Control Board, Lucknow for information.

/

‘Regional Officer

&Ny e : $—12/1, QaEI—1, FYS—201301 B 70 : 01204974552

T : TC-12V, Q[ @S, T TR, oTae; 226010
Website — www.uppcb.com, e-mail : ronoida@uppcb.in

es\un neh letterall new letters.docx



15

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 94 OF 2024

IN THE MATTER OF:
Jagat Singh ...Applicant
Versus
State of Uttar Pradesh & Ors. Respondent
INDEX
S.No. Description Pg.No.
1 Status Report in Compliance of Hon’ble National Green Tribunal’s 1-8
order dated 23.04.2024 in OA 94/2024. )
2 Annexure | — Copy of Minutes of Meeting held under Chairmanship 9-12
of ADM (F/R) on 28.05.2024 and 12.06.2024.
3 Annexure Il — Copy of Letter dated 12.06.2024 sent to Police 13
Administration for providing requisite police force.
4 | Annexure lll - Copy of site inspection report. 14-17
5 Annexure IV — Copy of Letter sent by District Magistrate, Gautam 18
Buddha Nagar to Police Administration on 24.06.2024.
6 Annexure V — Copy of Letter sent by District Magistrate, Gautam 19
Buddha Nagar to SDM, Dadri and SDM, Sadar on 24.06.2024.
7 Annexure VI — Copy of Letter sent by District Magistrate, Gautam 20
Buddha Nagar to District Mining Officer on 24.06.2024.
8 Annexure VII — Copy of Letter sent by District Magistrate, Gautam 21
Buddha Nagar to Irrigation Department on 24.06.2024.
9 Annexure VIl — Copy of Letter sent by District Magistrate, Gautam 29
Buddha Nagar to UP Ground Water Department on 24.06.2024.
10 | Annexure IX — Compliance report from UP Ground Water
Department submitted on 26.06.2024. 23-27
11 | Annexure X — Copy of Letter sent by District Magistrate, Gautam 28
Buddha Nagar to NOIDA Authority on 25.06.2024.

FILED BY

2

Regional Officer, UPPCB
NOIDA, GB Nagar
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
Original Application No. 94/2024

In the matter of:

Jagat Singh ..Applicant

Versus

State of Uttar Pradesh & Ors. Respondent

REPORT OF JOINT COMMITTEE ON BEHALF OF DISTRICT ADMINISTRATION,

GAUTAM BUDDHA NAGAR AND UTTAR PRADESH POLLUTION CONTROL

BOARD IN COMPLIANCE OF ORDER DATED 23.04.2024.

IT IS MOST RESPECTFULLY SHOWETH:

1. That the instant matter was taken up by this Hon’ble Tribunal on basis of
a complaint received by post from Shri Jagat Singh S/o Shri Rajaram,
resident of Village Gejha Tilaptabad, Gautam Budh Nagar.

2. That it has been alleged in the said complaint that the Gram Samaj land at
Khasra No. 202/2, 374, 376, 783 and 484 in Village Asgarpur,
Gautambuddha Nagar and Khasra No. 1/2 and 2/2 of Village Chak
Basantpur are being used for illegal crushing of stones and storage of
coarse sand. It has also been alleged that around 150 borewells are being

used for illegal abstraction of ground water in the said area.
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3. That Hon’ble Tribunal has acknowledged that averments made in the
application raise substantial question relating to environment arising out
of the implementation of the enactments specified in Schedule | of the

National Green Tribunal Act, 2010 and has passed following orders on

23.04.2024:-

“...5. In view of the averments made in the application, we also
consider it appropriate that a Joint Committee be constituted to verify the
factual position and take appropriate remedial action. Accordingly, we
constitute a Joint Committee comprising of representatives of Irrigation
and Water Resources Department, Uttar Pradesh, Uttar Pradesh Pollution
Control Board and District Magistrate, Gautam Budh Nagar and direct the
same to meet within one week, undertake visits to the site, look into the
grievances of the applicant, associate the applicant and representative of
the concerned project proponents, verify the factual position and take
appropriate remedial action by following due process of law. The Uttar
Pradesh State Pollution Control Board will be the nodal agency for

coordination and compliance....”

4. That in compliance of above-mentioned orders of Hon’ble Tribunal,
District Magistrate, Gautam Buddha Nagar constituted a Committee under
the Chairmanship of Additional District Magistrate (Finance/Revenue) on
09.05.2024 to investigate the concerns raised by the complainant and take

appropriate action under the provisions of law.
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5. That the meeting of officials of District Administration, State Pollution
Control Board, Irrigation Department, Uttar Pradesh Ground Water
Department and Mining Department was called on 28.05.2024 and
12.06.2024. Minutes of said meetings are annexed as Annexure | of the
report.

6. That in view of decision taken in above-mentioned meetings, the
communication was sent to Police Administration for providing adequate
police personnel on 14.06.2024 at 5:30 AM for carrying out anti-
encroachment drive in the Asgarpur and Chak Basantpur area, however,
the said action could not be carried out on 14.06.2024 due to non-
availability of officials from the Mining Department. Copy of
communication sent to Police Administration on 12.06.2024 has been
annexed as Annexure Il of the report.

7. That the site inspection for carrying out anti-encroachment drive and
sealing was done by the team on 24.06.2024. The machinery used for
crushing of stones in said area is mostly mobile in nature and no
permanent plant machinery or labour were available on site at the time of
inspection, but processed material was available in bulk. Accordingly,
single entry point used for movement of for heavy vehicle and

transportation of material was sealed by the Committee and was handed
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over to concerned SHO, Sector 126 and officer of the revenue department.
Site inspection report along with findings is annexed as Annexure Ill of the

report. Photographs taken at the time of inspection have been presented

hereunder.

. That the complainant in said matter, Shri Jagat Singh was contacted on his
mobile by SHO, Sector 126 and requested to come for assistance, however,
the complainant could not come and he informed the SHO that he is in
Bulandshahr and the team may visit and do needful.

. Thatin view of the findings on site, following instructions have been issued

to concerned department by District Magistrate, Gautam Buddha Nagar:



a)

b)
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Directions have been issued to Police Commissioner, Gautam Buddha
Nagar vide letter no. 255/L-193/24 dated 24.06.2024 to ensure sanctity
of the sealing done in the area through concerned SHO and also form
an independent Naka Chowki for said area to curb such activities
henceforth. Copy of the said letter has been annexed as Annexure IV of
the report.

Directions have been issued to Sub-Divisional Magistrate, Dadri and
Sub-Divisional Magistrate, Sadar, Gautam Buddha Nagar vide letter no.
256/L-193/24 dated 24.06.2024 to ensure sanctity of the seal in the
area through concerned Lekhpal and also identify owners of concerned
Khasra No. as per revenue records where the illegal crushing and
storage of coarse sand is being carried out and initiate necessary action
against defaulters. Copy of the said letter has been annexed as
Annexure V of the report.

Directions have been issued to District Mining Officer, Gautam Buddha
Nagar vide letter no. 257/L-193/24 dated 24.06.2024 to carry out
survey of minerals/ores/sand in the area, assess its quantum and take
action against defaulters under the provisions of law. Copy of the said
letter has been annexed as Annexure VI of the report. Mining

department, Gautam Buddha Nagar in turn has issued a letter to



d)

f)
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Regional Office on 24.06.2024 to direct the surveyor to carry out survey
in the said area so that further action may be initiated.

Directions have been issued to Irrigation Department vide letter no.
258/L-193/24 dated 24.06.2024 to identify all illegal cuts/openings on
the pushta road which are being used for transportation of material
from the site and get them closed. Copy of the said letter has been
annexed as Annexure VIl of the report.

Directions have been issued to Uttar Pradesh Ground Water
Department vide letter no. 258/1L-193/24 dated 24.06.2024 to carry out
survey of the area, identify all illegal borewells and get them sealed and
impose penalty as per provisions of law. Copy of the said letter has been
annexed as Annexure VIl of the report. In compliance of said directions,
a team of officers from UP Ground Water Department has done site
inspection on 26.06.2024 and 10 borewells have been sealed. Also,
electricity connection of these borewells has been disconnected.
Report in this regard has been submitted by UP Ground Water
Department, Gautam Buddha Nagar on 26.06.2024 and same is
annexed as Annexure IX.

Directions have been issued to New Okhla Industrial Development

Authority to carry out anti-encroachment drive in the area and
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dismantle all structures which are being used as office or otherwise in
the said area. Copy of the said letter has been annexed as Annexure X
of the report.

10. That the said site was again visited by the team of U.P. Pollution Control
Board and Mining Department at around midnight on 27.06.2024. At the
time of inspection Shri Bhupendra Singh, Sub-inspector was found on duty
and the seal was found intact. No activity was found in the area which was

sealed on 24.06.2024 at the time of inspection. Photographs of site

inspection have been presented below.
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11.That it is humbly submitted that action has been initiated in the said
matter and District Administration, Gautam Buddha Nagar is maintaining
vigil in the area and shall take necessary action as per law against

defaulters in the said matter.
The report is hereby being submitted in compliance of directions of

Hon'ble Tribunal dated 23.04.2024 for kind perusal and further necessary

directions.
(B.X. Singh) (Utsav Sharma) (Atul Kumar)
Executive Engineer Regional Officer Additional District Magistrate (F/R)

Irrigation Department UPPCB, Noida Gautam Buddha Nagar
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